- FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/s AASTIK TRADING PRIVATE LIMITED
DEALING IN TRADING OF STEEL, FABRIC, TELECOMUNICATION
AT MUMBAI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

_ RELEVANT PARTICULARS :

Name of the Corporate Debtor along with
PAN/ CIN/ LLP No.

MY/S. Aastik Trading Private Limited

CIN: US1103MH2015PTC264607

Address of the registered office

Gala No. 3, Sarvoday Bhavan, 37 Ramchandra Lane, Plot
No. 36, Malad (West), Mumbai City, Mumbai- 400064

URL of website

www.aastiktrading.co.in

Details of place where majority of fixed
assets are located

Gala No. 3, Sarvoday Bhavan, 37 Ramchandra Lane, Plot
No. 36, Malad (West), Mumbai City, Mumbai-400064

Installed capacity of main products/
services

Product: trading of Granulated Slag (Slag Sand) From the
manufacturer of Iron and Steel, Woven Fabrics of Silk or
of silk waste fabrics of noil silk, Telephone sets including
mobile phones etc. Also dealing in Beryllium, Chromium,
Germanium, Vanadium, Gallium, Hafnium, Indium etc

Quantity and value of main products/
services sold in last financial year

Net Turnover of the Company during FY 2022-23 is
Rs. 89.40 Lakhs from other sources of Income

Number of employees/ workmen

NIL

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant dates
for subsequent events of the process are
available at:

www.aastiktrading.co.in

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

www.aastiktrading.co.in

10.

Last date for receipt of expression of
interest

11-06-2024

11.

Date of issue of provisional list of
prospective resolution applicants

17-06-2024

12.

Last date for submission of objections to
provisional list

23-06-2023

13.

Date of issue of final list of prospective
resolution applicants

02-07-2024

. | Date of issue of IM, evaluation matrix and

request for resolution plans to prospective
resolution applicants

07-07-2024

15.

Last date of submission of resolution plan

05-08-2024

16.

Process email id to submit EOI

cirp.aastik@gmail.com

Place: JALNA
Date: 24-05-2024
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Agrawal
- Resolution Professional
For Aastik Trading Private Limited



